The 28ih April 1948

 No.L.130/13/3.—The following Act of the Assam Legislative Assembly,.
Raving been assented to in His Majesty’s name by the Governor, is hereby
published for general information.. :

(Received the assent of the Governor on the 24th Kpril 1948)
ASSAM ACT X OF 1948

THE ASSAM SALES OF MOTOR SPIRIT AND' LUBRICANTS.
‘ TAXATION (AMENDMENT) AGT, 1948.

(Passed by the Assembly)
{Published inthe Assam Gazeite of the §th May 1948]
Aﬂ:

Act  further to amend the Assam Sales of Motor Spirit-and
: Lubricants Taxation Act, 1939

Preamble. ~  WHEREAS it is expedient further to amend the Assam Asam Act
Sales of Motor Spirit and Lubricants Taxation Act, 1939, IV of 1939;
hereinafter called the principal Act, in the manner herein-~
after appearing ;.

: It is hereby enacted as follows :~—

S»‘;grt Jte 3. (1) This Act may be called the Assam Sales of

zaencement, Motor Spirit and Lubricants Taxation (Amendment) Act,






